AGT Nﬁ XXVIII OF 1937 -

[ PAssED BY THE INDIAN LEGISLATURE 1

(Recewed the assent of the Governor Geneml on the
’ - 7th October, 1937.) '

An Act further to amend the Indian Securities Act, 1920,
for a certain purposs.

\ HEREAS it is expedient further to amend the
Indian Securities Act, 1920, to enable the Reserve
Bank of India to perform certain functions relating to the
issue of duplicate, renewed, converted, consolidated or

. sub-divided securities ; It is hereby enacted as follows :—

1. This Act may be called the Indian Secuntles Short bitle.
(Amendment) Act, 1937,

. 2. In sub-section (7) of section 10 of the Indian Securi- ;’;‘;ﬁgﬁmeﬂtl%‘
Xor1920.  ties Act, 1920 (hereinafter referred to as the said Act), Act X of 1020,
‘ B for the Word ““ officer >’ the word °‘ authority ”’, for the

“word ““ his >’ the word *‘its ”’, and for the word “ him

the word “ 1t» ”? shall be substltuted

8. Tn section 11 of the said Act, for the word  officer " ;‘;;;‘;gﬁ‘;“{“t ot
in both places where it occurs, the. word  authority > Act X of foz0.

shall be. substituted.

“ 4, In section 12 of the said Act and in the prowso ;‘e‘;‘tigﬁm°“t1§‘
thereto for the word *“officer ”’, wherever it occurs, the Act X of 1920,

word ¢ a.uthonty ** ghall be substltuted and for the Word

“him”’, where it occurs for the first time, the word “it”
shall be substituted.

| X of1020,

5. In section 13 of the said Ath— Amendment of
gection 18,

(¢) in sub-section (I),— \ Act X ot 1020

() for the word ¢ officer *’ the word “ authority ”
shall be substituted ; and

(#3) in clause (¢), for the word “his”’ the word
“its”’, and for the word “ he ’ the Word “it” L
shall be substituted ; -

(b) in sub-section (2), for the word “oﬂicer in
both places where it occurs, the word “ authori-
ty ”’ ghall be substituted, and for the word

" “himself ’, where it occurs for the first time
the words  direct one of its officers to’’ shall
be substituted ; and

[Price : Anna 1 or 1id.]




